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CHatterjee V:Lcec-ChaJ.rman

PRABIR KWAR MITRA
~VS-

UNION OF ISDIA ‘& ORS,

For the peti tioner: Mr, Samir Ghoah. counsel/Mr. S,

Mitra, comgel,
For the reSpondents. ‘Mr, M, oS

Banerjee, counsel,

-

¥o sitting of Division Bench s available to-day.
| ld.oounsel for both the parties are present.

Matter will come W for admission hearing on 15 5 9!.

Interin Onder. already passed. ghall also continue till
that dafﬁo ( '

Plain copy to Both the parties,. “
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